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No.Hc.vrr-16/2ozo t ZV ?& a
From

To,

Shri Romen Baruah
Registrar (Vigilance)
Gauhati High Court
Guwahati.

The Registrar
Gauhati High Court
Aizawl Bench. Aizawl
lvlizoram

Sub:- Leave Encashment.

Ref:- LetterNo.p.2ool2l3l2o22_Hc(AB)/51dated10.03.2023.

5rr,

wrth reference to the retter on the subject cited above, I am directed to inform
you that the leave encashment of Shri H.T.C Larrinchhana, speciar -ludge, Mizoram, for the
block period 2021-2022 has been approved, subject to the availability of leave.

Shri Lalrinchhana may be informed accordingly.

Thanking you.

Yours faithfully,

qdY

Memo NO.HC.vtt- t6 I 2O2O I z?qq - 2
REGISTRAR (VIGII-ANCE)

Copy to
m7 lA, datd}oo3.zo2s

The Secretary to the Govt. of Mizoram, Law & ludicial Department, Aizawl forinformation.
The Chjef Controller for Accounts, Accounts & Treasuries, Mizoram, Aizawl, forinformation.
Shri

1

2

3

Dated Guwahati, tne fihrcn, zozt

H..T'c Lalrinchhana, special Judge, Mizoram for information with reference to hisr No. A.19012/1/2}23-g(pcA)lt2dated 28.02.2023. 
-"-

The Project Manager, Gauhati High Court, Guwahati for information with request totake necessary steps to uproad thii retter in om.iul *"urit" of this Hon,bre court
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